FORM A
PUBLIC ANNOUNCEMENT

[Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017]

FOR THE ATTENTION OF THE STAKEHOLDERS OF BILVA EDU PRIVATE LIMITED

NAME OF CORPORATE PERSON BILVA EDU PRIVATE LIMITED

2 | DATE OF INCORPORATION OF
CORPORATE PERSON 18/10/2013

3| AUTHORITY UNDER WHICH
CORPORATE PERSON IS Registrar of Companies — Bangalore
INCORPORATED/ REGISTERED

4 | CORPORATE IDENTITY NUMBER /
EIHFEB-HABHYHBENHFY U80301KA2013PTC071489
NUMBER OF CORPORATE PERSON

5| ADDRESS OF THE REGISTERED G-2, Janak Residency, Kumara Krupa
OFFICE ANB-PRINGIPALOFHGE Road Adjacent to Race View Hotel
#F-ANY) OF CORPORATE PERSON Bangalore, Karnataka 560001.

6 | LIQUIDATION COMMENCEMENT
DATE OF CORPORATE PERSON 13/05/2022

7 | NAME, ADDRESS, EMAIL ADDRESS, | Mr Praveen Ghali

TELEPHONE NUMBER AND THE IBBI Reg. No. IBBI/IPA-001/IP-P-
REGISTRATION NUMBER OF THE 02714/2022-2023/14190
LIQUIDATOR Address: Plot No 4, Pathwardhan

colony, M Vadgaon, Belgaum,

Karnataka-590005.

Office : 3rd Floor DRK Emire, Tilakwadi,

Belagavi,Karnataka ,590006.

E-mail : cappghali@gmail.com
bilvaliquidation@gmail.com

Phone : 9448765797

8 | LAST DATE FOR SUBMISSION OF 12/06/2024
CLAIMS

Notice is hereby given that BILVA EDU PRIVATE LIMITED has commenced its
voluntary liquidation on 13.05.2024

The stakeholders of BILVA EDU PRIVATE LIMITED are hereby called upon to submit a
proof of their claims, on or before 12.06.2024, to the liquidator at the address
mentioned againstitem7.

The financial creditors shall submit their proof of clalmsbya’;ectromc means only. All
other stakeholders may submit the proof of clalmsm,person bmﬂst or by electronic

Date: 13.05.2024
Place: Belagavi
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